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give herelp below the detalls of the assets (immavable, movable, bank balance, etc.) of

miyself, my spouse and dependants*:
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of claims /
interesis

Note: Yatug of Bands / shares [ Debentures a5 per the latest market value in Stock
Exchange In respect of listed companies and as per books in the case of non listed

companles should be given.
* Dependant here means a person substantially dependent on the income of the
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[Note:
alsa have La be indicated]
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- Agricuttural Land
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| measurement)
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(i)

Buildings (Commercial
and rasidential)
Location{s)

- Survey Jdoor
number(g)

- Extent (Total
measurgment)

- Current market
value

| (iv)

Housss / Apartments,
etc.
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Others (such as
interest In property)
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1 glve herein below the details of my liabititles / overdues to public financial

institutions and gavernment dues:-
[Note : Please glve separate details for each item)

Hame & address of Bank /

Amount outstanding as

{ii} Loans fram financlal '
instikutions
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(a) | fi) Loans from Banks — s,

(iil} Government Dues:
{a) dues to departments
dealing with govermment
accommaodation

(b} dues to departments
dealing with supply of
water

(c) dues to departments
dealing with supply of
electricity
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{d) dues to departments
dealing with telephones

(e} dues to departments
tealing with government
transport (Inciuding
alrcraft and hallcoptars)

{f) Other dues, If any
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(1) Income Tax including
surcharge [Also indicate
the assessment year uplc
which Income Tax Raturn
flled. Glva also Permanent
Account Number {PAN)]

(b}

AA EPE $933 H

(i) Wealth Tax [Also

Indicate the assessment
year upto which Wealth
! Tax return filed.]

{1} Sales Tax [Only in
cage of proprietany
busingss]

(i) Property Tax
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[ BIHAR SECRETARIAT SERVICE |

{(Full Name e.g. B.AS.-Blhar Administrative Service,

B.%.5.- Bihar Secretarlat Service ete.)

Horne District
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1 heraby declare that the above ﬂeﬁalls ara true to the bast of my
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Plaase sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)




